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No. 03 j
2.00 PM Ch. Mateen Ahmed, Hon’ble Speaker Pro-tem in-chair.

1. 2.01 PM Election of Speaker:
1. Shri Madan Lal, Hon’ble Member moved the following Motion:

“That Shri Maninder Singh Dhir, a Member of the House be chosen as
the Speaker of the House”.
Shri Prakash seconded the Motion.
2. Shri Manish Sisodia, Hon’ble Minister of Education moved the following

Motion:
“That Shri Maninder Singh Dhir, a Member of the House be chosen as
the Speaker of the House”,
Shri Dinesh Mohaniya seconded the Motion.
3. Shri Vishesh Ravi, Hon’ble Member moved the following Motion:
“That Shri Maninder Singh Dhir, a Member of the House be chosen as
the Speaker of the House”.
Shri Som Dutt seconded the Motion.
4. Shri Sanjeev Jha, Hon’ble Member moved the following Motion:
“That Shri Maninder Singh Dhir, a Member of the House be chosen as
the Speaker of the House”.
Shri Manoj Kumar seconded the Motion.
5. Shri Jarnail Singh, Hon’ble Member moved the following Motion:
“That Shri Maninder Singh Dhir, a Member of the House be chosen as
the Speaker of the House”.
Shri Jagdeep Singh seconded the Motion.
6. Shri Sahab Singh Chauhan, Hon’ble Member moved the following
Motion:
“That Prof. Jagdish Mukhi, a Member of the House be chosen as the
Speaker of the House”.
Shri Naresh Gaur seconded the Motion.
7. Shri Jitender Singh Shunty, Hon’ble Member moved the following
Motion:
“That Prof. Jagdish Mukhi, a Member of the House be chosen as the
Speaker of the House”.
Shri Ranjeet Singh seconded the Motion.
8 Shri Parduymn Rajput, Hon’ble Member moved the following Motion:
“That Prof. Jagdish Mukhi, a Member of the House be chosen as the
Speaker of the House”.
Shri Mohan Singh Bisht seconded the Motion.
9. Shri Ajit Kharkhari, Hon’ble Member moved the following Motion:
“That Prof. Jagdish Mukhi, a Member of the House be chosen as the
Speaker of the House”.
Shri Jitender Kumar seconded the Motion.



2 211 PM The Motion moved by Shri Madan Lal and seconded by Shri Prakash was
put to vote and adopted by division of votes.
37 Members voted in fayour of the Motion and 32 voted against it by 3

standing up on their seats.

3 2.15 PM The Chair stated that the first Motion has been carried. So, the other %
Motions need not be taken up for consideration as per Sub - Rule (4) of Rule
— 8 of ‘Rules of Procedure and Conduct of Business in the House'.
The Speaker pro-tem announced that Shri Maninder Singh Dhir has been
elected as the Speaker of the Legislative Assembly.
He requested Shri Arvind Kejriwal, Chief Minister and Dr. Harsh Vardhan,
Leader of Opposition to escort the newly elected Speaker to the Chair.

4. 217 PM Shri Maninder Singh Dhir, Hon’ble Speaker in Chair.

The following members congratulated Shri Maninder Singh Dhir
on his election as Speaker :

. Shri Arvind Kejriwal, Leader of the House
Dr. Harsh Vardhan, Leader of Opposition
. Shri Sahab Singh Chauhan

. Shri Haroon Yusuf

. Shri Shoaib Igbal

. Prof. Jagdish Mukhi

. Shri Manish Sisodia

. Shri Anil Jha

. Shri Manjinder Singh Sirsa

10. Shri Kulwant Rana

11. Shri Manoj Shokeen

12. Shri Naresh Gaur

13. Shri Mohan Singh Bisht

14. Shri Vinod Kumar Binny

15. Shri Nand Kishore Garg

16. Shri Parlad Singh Sawhney
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5. 3.11 PM Shri Parlad Singh Sawhney, Hon’ble Member stated that some private
persons alongwith senior officers of the Government carried out inspection
in his constituency without giving him any intimation and taking him into
confidence.

Shri Arvinder Singh Lovely and other Members of Congress Party stood up
on their seats and raised their objections. They requested the Chair to give
Ruling on the aforesaid issue and stated that the Ministers should intimate
the area MLA before visiting their Constituencies.

Prof. Jagdish Mukhi, Shri Sahab Singh Chauhan and other Members of
Bhartiya Janta Party also raised their objections.

Shri Manish Sisodia, Minister of Education also intervened.

The Chair ruled that the rights & privileges of Hon’ble Members would
always be protected.

6. 3.32 PM 17. Shri Jitender Singh Shunty
18. Shri Rambir Shokeen
19. Shri Satyender Jain

i 3.38 PM Shri Sahab Singh Chauhan, Hon’ble Member congratulated Dr. Harsh
Var_dhan, Leader o'f Opposition and Shri Jagdeep Singh, Chief Whip of
Ruling Party for their appointment to the aforesaid posts.

8. 3.40 PM Hon'ble Speaker thanked all the Members for electing him as Speaker
and assured to conduct the proceedings judiciously and impartially.

0. 3.45 PM The House adjourned till 11.00 AM on Monday, the 6t January, 2014
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